587 Matters under
[Sh. C.P. Mudala Giriyappa]

galore to Dharwar. This has created a seri-
ous concem in the minds of the people of
Kamataka.

The length of this line between Banga-
lore and Tumkur is only 34 kms and the total
expenditure on it does not exceed 30 crores
of rupees.

I, therefore, urge upon the Central
Govemnment to take up this work during the
wmﬁumhlyurnﬂtomplmtm
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<7 () Need for immediais action
to preserve wild life in the
forests of Karnataka : V' _ ¢ °

(Mysore): Since March, 1990 more than
seven tigers and three leopards have died
due to radio-collaring and other reasons in
the forests of Kamataka. some research on
tigers and leopards had been undertaken in
Karnataka, which ghould be stopped imme-
diately.

1, therefore, request the Central Gov-
emment to take immediate action to pre-
serve the wild iife in the forests of Karnataka
and particulars to stop the radio-collaring of
and research on tigers and leopards.
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leasing of quarries and its prices etc. Differ-
ent States are having different policies. There
isavast difference even inthe prices of value
added grankte Rems like finished products
between one State and the other. This
hampers the consistently growing inflow of
foreign exchange. Actual producers, export-
ors including 100 per cent EOUs face tre-
mendous hardship for want of uniform policy
all over india as in the case of export of
finished leather. In order to formulate an all
india granite policy, it is essential to declare
ite a major mineral. | urge uppn the
ment to declare granite a major
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Vishakhapatnam Thermai

Power Project

SHRIR. SUHENDER REDDY (Waran-
Electricity Authority has
since techno-economically cleared 2x500
MW Visakhapatnam Thermal Power Project
with an estimated cost of Rs. 1560 crores.
Though there is a good response from the
private sector for this project, yet the Gov-
emment has not entrusted the project to
them so far. The State Government had
recommended to the Centre for inclusion of
this project in the Eighth Five Year Plan. But,
so far no decision in this regard has been
taken. This project is for the well-being of the
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MR.DEPUTY-SPEKAER: Youreadthe ~ Pe0Pie of Andhra Pradesh. The delay in
l‘ppllllliﬂ clearing the project is causing great loss to
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.g _, Ve - } Sore
%m ,;;:;m mﬂhﬁﬁm‘ "1 urge upon the Central Govemnment to
mmmﬁom "“”_‘;‘“___"‘7 aclonintho matigr. .4
Qroniis snd majer ¢ (7 © (@  Nesd to review the budget
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" andis which is only five percentin )
and is exported only five per (m

: the highly competltive world market now.
. Themain reasonfor this low exportisthefact

| that there is no unllorm policy regarding SI-H‘IINITISHKEIMH (Barh): Mr.
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Deputy Speaker, s, despite having rich
natural resources, Bihar has been facing
shortages and natural calamities. Seven Five
Years Plans have so iar been implemented
in the country for the davelopment, but itis a
pity that there is not much change in the
condition of Bihar. During First Five Year
Pian, per capita expenditure was Rs. 17 in
Bihar, while it was Rs. 26 at national level. In
Second Five Year Plan, itwas Rs. 44 against
Rs. 52 a national level, in Third Plan it was
Rs. 70 against Rs. 86, in Fourth Plan it was
Rs. 94 against Rs. 125, in Fifth Plan it was
Rs. 207 against Rs. 302 and in Sixth and
Seventh Plans it was Rs. 442 agains Rs. 670
and Rs. 642 against Rs. 1022 respectively
and even at present the condition is more or
" less the same. Keeping in view the miser-
able condition of common people in Bihar
emphasis should have been given on the
development of Bihar, but in the annual plan
of 1991-92 also, per capita expenditure was
Rs. 261 for Bihar as against Rs. 338 at the
nafional level. It is in justice against Bihar.
Earlier the Planning Commission itself had
proposed Rs. 2,251 crore but today the
Government has reduced it by 70% and
WQ#R&TOOM _
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Therefore, lraquuttuUmmGovsm-
ment to re-consider this decision.
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Members of Parflament by
Centrally Sponsored
Schemes 7 ke
[English]

SHRI GM.C. BALAYOGI (Amalapu-
ram): in centrally sponsored schemes ke
Rural urban Housing, D.R.D.A,, CLT.DA,,
oic., the State Governments are not involv-
ing the Membars of Parfiament but involving
only MLAs and also on political lines.

. | request the Central Govemment o
direct the state Governments for involving
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e
supply of
foodgrains to Pauri and

Chamoil hilly districts of
Uttar Pradesh [ '~ ) 3"

[ Transiation]

SHRI BHUWAN G-I.ANDRA KHAN-
Pmﬁwmmnudmm
have been facing foodgrains crisis for the
last so many months due to non-transporta-
tion of foodgrains, wheat, rice, sugar and
kerosene oil to these districts by the Food
Corporation of India. At present the situation
has gone to the extent of starvation. its main
reason is that the Food Corporation of India
has been adopting an indifferences attitude
in transporting foodgrains to the godowns
iocated at these places. As a result of which
the people of pauri and Chamoli districts are
while most of the people depend only, onthe
foodgrains supplied by the Government. in
this respect, | would like 1o cite an example
that the Food Corporation of india has sup-
plied only 500 metric tonnés of wheat to
district Pauri, while its quota was fixed, as
1775 metric tonnes. Similarily, the Food
Corporation of india has supplied only 477
metric tonne of rice to this district while its
quota was 680 metric tonnes, which is fotally
inadequate. | would also ke to mention that
all the development blocks of these two
districts are included in all those develop-
ment blocks which have been selected by
the Prime Minister to make the Pubiic Distri-
bution System extensive and even then such
type of situstion is prevailing there.

|, thersfore, urge upon the Central
Government 10 issue necessary directives

rice, sugar and other ilems to these districts
@s soon as possble., -



